Name of the corporate debtor: Lagrowth Associates Private Limited

List of oper

Annexure-6

ational ereditors (Other than Workmen, Emplovees & Government Dues)

- Date of commencement of Liquidation: 12-03-2024: List of Stakeholders as on:

09-10-2025

(Amount in 3)

Sl | Name of Creditor Details of claim Details of claim admitted Amount of Amount Amount Amount of claim Remarks, if any
No. received contingent claim of any of claim under verification
Amount Amount of Nature of Amount Whether | Amount | % share mutual rejected
claimed claim admitted claim covered by lien/ [covered by| in total dues,
lien or attachment| guarantee | amount that |
attachment removed? of claims be set-oft
pending (Yes/No)) admitted
disposal
New Claim not received, Claim
received during CIRP will be
Montage considered as claim received
1 |Enterprises 554.88.94974.00 | 4.65,59,17.277.00 Operational Debts 0.00 99.99% 0.00 0.00] 89,29.77.697.00 during liquidation. Hence
Private Limited partial Claim admitted as
unsecured Creditor.
TOTAL 5,54.88.94.974.00 4,65,59,17.277.00 99.99% 0.00 0.00 89,29.77,697.00 0.00




